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Shorblp of SmaD Co'" 

~612. 6ltRI K. S. CHAVDA: Will 
the Mmiste! of FlNANCE be pleased to 
~tate : 

<a1 whether shotlaae of ~maii colns 
in the COUlltn' h.~.::. 'oeen due to import 
of 4eltctive mint macl'iinery and techni-
bit knowhow; and 

(b) if so, the steps Government pro-
pose to take in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI K. R. GANESH): (a) No. Sir. 

(b) Docs not arise. 

Protest by Stllte Geveramellts 
for LocatiJl, Oil Reille.,. 

At Mathara 

2613. SHRI RAMKANWAR: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether some State Governments 
have adversely reacted to the decision 
regarding location of oil refinery at 
Mathura; and 

(b) if so. the reaction 0f the Central 
Government in this regard? 

THE MINISTER OF LAW AND 
JUsnCE AND PETROLEUM AND 
CHEMICALS (SHRI H. R. 
GOKHALE): (a) No, Sir. 

(b) Docs not arise. 

Traioin, FadUtie. to NepaU Staelen .. 
ODeler PL-480 Procramme 

2614. SHRI K. LAKKAPPA: 
SHRI M. M. JOSEPH: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether Central Government have 
decided to give training facilities to all 
the 130 Nepali students selected under 
the United States PL-480 programme~ 
and 

(b) whether the 130 students will be 
over nnd ahove the normal number of 
Nepali students wbo receive education 
under the Colombo Plan? 

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN>: 
(a> The Government of India have de-
cided to make available during the yeaI' 
1972-73 training facilities under the 
Colombo Plan to about 130 Nepali 
tra.inees. wiiG wero formerly to come to 
india for training under the USAID , 
Third Country Programme, 

(b) Yes, Sir, 

Loallj AclviUlced by Natioaanlltllf 
BanD alld LlC to Farmel'll 

2615. SHRI SAT PAL KAPUR: 
Will the Minister of FINANCE be' 
pleased to state: 

(a) how much loan has been advanc-
ed to farmers in the country bv the 
Nationalised Banks and Life Insurance 
Corporation for the construction of 
tube-weUs and other agricultural promo-
tional activities durin, the last three. 
years; and 

(b) the proJrCss made so f~r. in sill'lpli-
fying the procedural formahlles to en· 
sure that inconvenience is not caused to 
farmers in gettin& the loan sanctione4 
by the Nationalised Banks? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): (a) 
Figures of amounts outstandln& for 
direct advances to farmer!! by !he 
nationalised banks for the period endlDg 
March, 1970. March. 1971 and March. 
1972 are Rs. 80-44 crores, Rs. 12?64 
croteS and Rs. 150.23 crores respechve-
ly. Life Insurance Corporation does not 
make direct agricultural advance~ to. 
the farmers. 




